bl TEM NO. 2 COURT NO. 4 SECTI ON XI
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
PETI TION(S) FOR SPECI AL LEAVE TO APPEAL (C) NO(S). 26543/2015
(AR SI NG OUT OF | MPUGNED FI NAL JUDGMVENT AND ORDER DATED 13/08/2015
IN W NO  59582/2009 PASSED BY THE HGH COURT OF JUDICATURE AT

ALLAHABAD)

DR. D C SRI VASTAVA PETI TI ONER( S)
VERSUS

STATE OF U.P. & CORS. RESPONDENT( S)

(WTH APPLN. (S) FOR EXEMPTION FROM FILING OT. AND PERMSSION TO
FI LE LENGTHY LI ST OF DATES AND | NTERI M RELI EF AND OFFI CE REPORT)

W TH

SLP(C) NO. 26635/ 2015

(W TH APPLN. (S) FOR EXEMPTI ON FROM FI LI NG O. T. AND | MPLEADVENT AND

PERMSSION TO FILE LENGTHY LIST OF DATES AND |INTERM RELIEF AND
OFFI CE REPORT)

Date : 23/01/2017 These petitions were called on for hearing today.
CORAM :
HON&#39; BLE MR. JUSTI CE RANJAN GOGO
HON&#39; BLE MR.  JUSTI CE ASHOK BHUSHAN
For Petitioner(s)
SLP(C) 26543/ 15 M. Gagandeep Sharnm, Adv.
M. Rajesh K Sharnma, Adv.
M. Ayush Choudhary, Adv.
M. Tushar Gupta, Adv.
M. Ashutosh M shra, Adv.
M. Gautam Awast hi, Adv.

SLP(C) 26635/15 & rr in
SLP(C) 26543/ 15 M. Shail Kurmar Dwi vedi, Adv.
M. Siddharth Dw vedi, Adv.
Ms. Vibha Dwivedi, Adv.
For Respondent (s)
M. Abhisth Kumar, Adv.
Ms. Archana Singh, Adv.
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M. T. N Singh, Adv.

M. Vikas K  Singh, Adv.

M. Umang Tripathi, Dv.

M. Kedar Nath Tripathy, Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER

Perused the letter.

List the matters after two weeks.

[ VI NOD LAKHI NA]

COURT MASTER [ ASHA SONI |

COURT MASTER
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